
995 Written Answer, 2 DECEMBER lll52 996-

HINDUSTAN SmPYARD LIMITED 

•864. Shri IL C. 8odhla: (a) Will the 
Minister o! ProdacUoa be pleased to 
state the total number of experts en­
caged by the Hindustan Shipyard Ltd. 
and bow many of them are Indians? 

ibl What is the present arrance­
ment for the traininR abroad of ln­
<iian personnel! 

(c) Does the Company prepare any 
annual report of its· worklnc and sub­
mit It to Government? 

Cd) If so. when v.•as the last report 
received? 

The Minister of Production (Sbrl 
K. C. Reddy): (a) Out of a total of 36 
technical officers, 33 are Indians. 

(b) Out of the 33 Indian officers, 16 
have already received train!n,g abroad. 
Under our agreement with a reputed 
French lirm of shipbuilders, the latter 

wUI train Indian officers · whom we 
may recommend for such training I.ft 
their own shipyards In Fran�e. 

(c) The Company is required to 
Issue an annual balance-sheet and 
Directors' Report under the Indian 
Cc.mpanie$ Act. Government being the 
major shareholder in the Company, a 
copy of such Report will necessarily 
come befl're 11overnment. 

(d) The Company bas not yet com­
pleted the ftrst y,aar of its existence 
and the question of an annual report 
has not so far arisen. 

SALT BrrTERNS 

•865. Sbri Balwaat Siaha Me!aia: (a) 
Will the Minister of Prodllctioll be 
oleased to state whether Government 
are aware that a large quantity of 
Salt Bitterns Is l;ying waste on the site 
11t Sambbar Laket 

(b) What are the possible producta 
obtainable from it7 

(c) If useful chemicals can be ell· 
tracted out of it. why was It not pur­
�ued up till now? 

(d) Does the property belon, to the 
Government of Rajasthan or the Cen­
:ral Government? 

The Mlabter of Prodaetioa ( Sim 
K. C. �y): (a) Yes. 

(b) Sodium Chloride. Sodium sul­
phate. Sodium carbonate. and Sodium 
blcurbonate. 

(c) The question of wor� out 
sui�ble methods for the recover., of 
the by-products Is under active con· 
sideration. 

(d) The property belongs to the 
Gc.vemmenl uf Rajas!.han. 

PR1C£S or GOODS IN MANIPUR 

•866. Sbrl L. J. Slub: Will the Min­
ister of Commerce aad 1Ddus1:ry be 
;>leased to state: 

(a) whether it is fact that the prices 
of the popular counts of yarns exceed 
!he stamped retail 1>rice by about 25 
per cent. at Imphal and those of all in­
nustrial ,goods which have to be im­
ported to lm1>hal exceed the average 
price obtaining in other parts of India 
by about the same percentace; and 

(bl if the answer to part (a) above 
he in the affirmative. whether ·Gov­
P.mment prooose to consider the de­
Alrablllty of reducinR the freieht 
charges ot such goods Imported to 
Manipur! 

Tbe M� of Commerce and 
bldastr7 (Sbri T. T. KrlshaamacbariJ: 
(a) and (b). In regard to cotton yam 
the answer is in the negative and the 
authorities there have reported that 
the yam is being sold in that area 
below controlled price at present. 
Regarding other industrial goods it is 
true th:it transport charges and the 
difficulties of movement by the rall­
C1Lm-road route do tend to make them 
more expensive in Imphal than in 
other areas and Government are do­
inl -everythinc possible to Improve 
transport facilities. 

TRADnNC IN COTTAGE lNDUSTRll:.S 

0867. Sbri N. L. Jaebl: Will the Min­
fster of C-- aad Industry be 
pleased to state: 

(a) whether Government have un­
der contemplation any scheme or 
9ehemes under which persons deslrou.t 
nf being trained In cottue Industries 
may set that traininc; 

(b) if so, which are the industries; 

(c) whether such tralnlnJt centres 
exist at present; and 

(d) if so, at wlaat places and which 
are the Industries in which tralnln,: 
i• im1>artedT 

'I1le Jllbtlster of Coauaen,e (Sbrl 
Kanaartar): (a) No. S'r. Not at 
present. 

(b) Does not arise. 

(c) and (d). Certain training centres 
are run by the Miniatry o( Jwbabilita· 
Uorr .-md the Miniatry nf Labour. a�d 
a statement glvin,: details ot these 




